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SUPREME COURT OF INDIA 
  

Baijnath JHA 

  

Vs 
  

Sita Ram 

  

Crl.A.No.403 of 2000 

  

(Dr. Arijit Pasayat and P.P.Naolekar JJ.) 

  

12.06.2008 

  
JUDGEMENT 

  

Dr. Arijit Pasayat,J. 
  

1. Hon'ble Dr. Justice Arijit Pasayat pronounced Judgment of the Bench comprising His 

Lordship and Hon'ble Mr. Justice P.P.Naolekar. The appeals are allowed in terms of the 

signed judgment. 

  

 (Shashi Sareen)            (Vijay Aggarwal) 
Court Master                         Court Master 

  

Signed Reportable judgment is placed on the file. 


